Title: Discussion on the point arising out of the answer given by the Minister for Agriculture on 06.12.2004 to Starred Question No. 64
regarding drought affected areas.

17.45 hrs.
HALF AN HOUR DISCUSSION
Drought Affected States
MR. SPEAKER: Now, we take up item no. 18 - Half-an-Hour Discussion.
Shri Rajiv Ranjan Singh 'Lalan'.
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MR. SPEAKER: Thank you. | wish to compliment you. It was very well put.
SHRI BIKRAM KESHARI DEO (KALAHANDI): Sir, | would like to put two questions.

MR. SPEAKER: You cannot put. This is not the way to function. There is some thing called 'rules'. For your kind
information, the Members, who have previously intimated the Speaker, may ask a question for the purpose of
further elucidating any matter of fact. | will call all the four hon. Members whose names have become successful, as
you all know, in the ballot.

DR. CHINTA MOHAN (TIRUPATI): Sir, the Government has selected about 150 districts under the Food-for-Work
Programme. But there are places where there were no rains continuously for seven years. How is the Government
planning to help those places which are not included in the 150 districts?



MR. SPEAKER: Thank you.
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): | would like to know whether the Government is aware that
some districts in Kerala were drought affected. It was reported in the Press that the Kerala Government had made
an attempt to impress upon the Central Government in this regard.

| would also like to know whether any Central team had gone there to assess the damage. Will the Government
take any action on the basis of their report? Please also let me know whether any Central assistance was given to
them. ...(Interruptions)

MR. SPEAKER: No, sorry, | will not allow. | had allowed 45 minutes on this question. | myself suggested, at that
time, that it is an important issue and that is why | would allow Half-an-Hour Discussion on this question. | cannot
violate the rules. | am sorry. Please excuse me.

...(Interruptions)

MR. SPEAKER: It is very difficult nowadays that the Chair cannot speak and only all of you want to speak. | was



trying to help you.
...(Interruptions)

MR. SPEAKER: It is because of the ballot, only four hon. Members could be accommodated. They have also
referred to their respective States, namely, Bihar, U.P. and Kerala.

...(Interruptions)
MR. SPEAKER: Please listen to me.

Mr. Minister, | am sure, you are concerned about the whole country. The hon. Members from other different States
also wanted to raise their pertinent issues. | am not denying it. But it is not permitted because of the rules.
Therefore, | am sure, you will have the whole country in mind while replying.

...(Interruptions)
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MR. SPEAKER: Shri Mohan Rawale, you promised to me that you would behave in a nice manner.

...(Interruptions)
MR. SPEAKER: Shri Mohan Rawale, | will put you in the Panel of Chairman. Now, Mr. Minister.

...(Interruptions)
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MR. SPEAKER: | will get answers on your points.
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MR. SPEAKER: Hon. Members, this was a very important matter. | myself suggested at the time when this Question
was discussed - on that day, | allowed 45 minutes for one question - that you give a notice for Half-an-Hour
Discussion and | shall allow it. Unfortunately, our rules provide for only five hon. Members - one who initiates plus
four. | have allowed them. Although only one question is allowed, even then | have allowed Shri Nitish Kumar and
other hon. Members because of the importance of the matter.

The hon. Minister has also a right to reply. He must deal with the points you have raised, but if he has a little long
preface, you accept it.

SHRI BIKRAM KESHARI DEO : Sir, we may be allowed to ask clarifications. ...(Interruptions)
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MR. SPEAKER: Shri Nitish Kumar, please listen to the hon. Minister. #=ft s, ama aifew]
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MR. SPEAKER: Shri Nitish Kumar, please take your seat. The hon. Minister is coming to that point also.
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MR. SPEAKER: Mr. Minister, do not get diverted by the interruptions.
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SHRINITISH KUMAR : Sir, he is mentioning only about various schemes. ...(Interruptions)

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, | have to ask one question, if the hon. Minister agrees.

MR. SPEAKER: No, Mr. Yerrannaidu, | cannot tolerate this. | would not allow it even if he agrees to it.
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MR. SPEAKER: Mr. Minister, kindly mention about the short-term measures. s # & fav @ & ara @ €1
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MR. SPEAKER: Nothing will be recorded. Hon. Members' interruptions should not be recorded.

(Interruptions) &€*
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MR. SPEAKER: | shall conclude this discussion, if it goes in this way because nobody is interested to hear. What is
the good of this discussion? Please sit down. You are all senior Members and you know the rules.

...(Interruptions)

* Not Recorded.
SHRI BIKRAM KESHARI DEO : Sir, we want to put a pertinent question. ...(Interruptions)
MR. SPEAKER: When you become a Minister, you would become an articulate Minister.

...(Interruptions)
MR. SPEAKER: The interruptions will not be recorded.
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3TeUE HEIGH : I8 a1 Wl T8l ¢ 39 AN ATgS DY $SVE Y W@ &
=t wifreme qRAT : T ToE w9 St T O a1d @, ST WER A A1 918, I AR H ER B IR # gar e g qgar
e B oI RER ®1 162.18 T T TR ST &Y & T ¢ THS AIH-HIA & ARG Hfedh 7 9 BT e M w @ w2l T
o weEar R M wad, 2005 @ AR faar smeml 9 v | AFEE G5l A U W@ Yhe &I 8, I9dT d @r dal gl s
AIg St A ST wEl € 3R A 9 &qr Tedl § 6 B @ dqel ST Aol & daiid A= AT [hrd # Sreer Suee BRigd
3R AT WSl B W@ B FTHR S HYar| T ER Sff A gar wefl € 3 ft e gred € A ud "ierH |/ g aedl g 6
IR IW B fA7 192 TS B GRIN ITAY HYg T3 ol A€ (Faum) @ Aed v B fog At sfoRem wemar w e e s %= 2l
&€, (Zaur)
MR. SPEAKER: Let there be no running discussion.
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MR. SPEAKER: Very good, now you have got the reply.

* Not Recorded.
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MR. SPEAKER: Thank you hon. Members. | am grateful to you for your kind cooperation.
The House now stands adjourned till 11.00 a.m. tomorrow.
18.21 hrs.
The Lok Sabha then adjourned till Eleven of the Clock
on Friday, December 17, 2004/Agrahayana 26, 1926 (Saka).



